Elephant Reserve notified by the Government of Andhra Pradesh. Since it has also inter-state
Catchment and Command areas, hence the views of the concerned State Governments of Tamil
Madu and Karnataka have been sought. It has been informed by the Government af Tamil Madu that
the matter was subjudice ag it is pending In the Supreme Court. The State Government s also
required 1o obtain approval from the National Board for Wildlite and the Supreme Court in

accordance with the Supreme Court’s order.
Status of propesal of Andhra Pradesh

2477 . SHRI NANDI YELLAIAH: Wil the Minister of ENYVIRONMENT AND FORESTS be pleased to

state:

(a)  the detalls and the status of the proposal of Andhra Pradesh Government for diversion of

farest land of 3731.07 hectare area for Indira Sagar (Polavaram) Project;
(=)} the reazons for delay in giving clearance to their proposal jand
(c)  bywhen itis likely to be given clearance?

THE MINISTER OF STATE CF THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI
JAIRAM RAMESH): (a) to (&) The Andhra Pradesh Government has sought prior approval of the
Central Govermnment for diversion of 3731.07 ha forest land under the provisions of the Forest
(Conservation) Act, 1980. The propasal was accorded in-principle approval on 26th December,
2008 stipulating certain conditions to be complied with by the State Government. The compliance of

some stipulated conditions is awaited fram the State Government.
Awareness about environment

12478, SHRI BRIJLAL KHABRI: Will the Minister of ENVIRONMENT AND FORESTS be pleased to

state:

(&) whether Government has launched any campaign for creating awareness about the

environment in the country;
(=D} if 20, the details of the amount allotted to Uttar Pradesh for the said campaign;
() whether there is any propogal to form Envircnment Clubs in the country ; and

(d)  ifso, the details thereof, State-wise?

TOriginal notice of the guestion was received in Hind.
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